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1 2 3 4 5 6 7
34, Delhi 10 6250 14183 226.9 221.6
35.  Lakshadweep 4 64 24 37.5 43.8
36.  Puducherry 4 416 191 459 63.3
Torar (UTs) 27 9319 15797 169.5 172.9
Torar (ArL Inpia) 1401 366781 419623 1144 117.4

# Occupancy Rate = Inmate population x 100
Total capacity

Occupancy Rate <100 shows space available for inmates in prisons.

Occupancy Rate >100 shows overcrowding in prisons
Recruitment drive by insurgent groups of North-East

2613. DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that during the last one year the insurgent groups of
North-East have made massive force recruitment drive in rural States of North-East,
particularly from Assam,

(b) if so, whether the National Investigation Agency (NIA) has prepared and
submitted a report on the same; and

(¢) if so, the proposal of Government to tackle and/or stop the activities of
North-East insurgent groups thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): (a) and (b) There is no report of massive force recruitment by
insurgent groups in North Eastern States during last one year.

(¢) The Central Government has taken a number of steps to deal with the
militancy/insurgency in the North Eastern States and concerted efforts are being made
by the State Governments in the region to counter the activities of the underground
militant groups. The Central Government is supplementing the efforts of the State
Government through various measures which, infer alia, include deployment of Central
Armed Police Forces (CAPFs) for carrying out intensive joint counter insurgency
operations and providing security for vulnerable installations and infrastructural
projects based on threat assessment, sharing of intelligence, financial assistance for
strengthening of the State police forces and intelligence agencies under the Police
Modernization scheme, reimbursement of Security Related Expenditure, sanction of
India Reserve Battalions, banning the Unlawful Associations operating in NE Region
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under Unlawful Activities (Prevention) Act, 1967, declaring specific arcas as ‘disturbed
arcas’ under Armed Forces (Special Powers) Act, 1958 and issuing notifications for
Unified Command Structure, etc.

MoU with UK

2614, SHRIMATI VIJILA SATHYANANTH: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that India and the United Kingdom have agreed to
finalise a Memorandum of Understanding on criminal matters, organised crime and

illegal migrants;
(b) if so, the details thereof,

(c¢) whether it is also a fact that both the countries laid emphasis on cooperation
on anti-terrorism mechanism and to strengthen mutual support to check cyber crime;

(d) whether it is also a fact that India has also raised the issue of Khalistani
militants based in the UK; and

(e) if so, their response thereon?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAJ GANGARAM AHIR): (a) to (¢) India and the UK have broad-based
security cooperation including in the areas of counter terrorism, cyber crime and
cyber security. India also regularly takes up with the UK side, its concerns regarding
anti-India activities in the UK. No MoU on criminal matters, organized crime and
illegal migrants has been signed between the two sides.

Illegally staying Rohingyas in the country

2615. SHRIMATI VIJILA SATHYANANTH: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that Government is working on identifying Rohingya
Muslims who have entered the country from Myanmar over the past five to seven
years;

(b) whether it is also a fact that Rohingyas have been staying illegally in various
pockets in the country;

(c) whether it is also a fact that there are over 40,000 Rohingyas who had fled
their homes in Rakhine State of Myanmar and crossed to India to take refuge here; and

(d) if so, the details thereof?



